BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 645 OF 2025

IN THE MATTER OF:

Mahant Govind Das Shastri ... PETITIONER
VERSUS
State of Uttar Pradesh & Ors. ... RESPONDENT

MEMO OF PARTIES (As Per ORDER DATED 23.12.2025)

Mahant Govind Das Shastri ... PETITIONER
VERSUS

1. State of Uttar Pradesh
Through Principal Secretary, Environment, Forest and Climate Change,
Government of Uttar Pradesh,
17, Rana Pratap Marg, Lucknow, U.P. 226001

Email: pccf-up@nic.in (Respondent No.1)
2. District Magistrate, Varanasi

Collectorate Compound, Hamrautia,

Varanasi, Uttar Pradesh 221102

Email: dmvar@nic.in (Respondent No.2)
3. State Wetland Authority

Through Member Secretary,

17 Rana Pratap Marg, Lucknow, Uttar Pradesh — 226001

Email: upstatewetlandauthority2018@gmail.com/

ccfeco@gmail.com (Respondent No.3)

4. District Wetland Committee

Through its Secretary/ Divisional Forest Officer, Varanasi

Varanasi Road, Parao, Madiya, Uttar Pradesh 232101

Email: dfovns@nic.in / dfoupc@gmail.com (Respondent No.4)
5. Divisional Forest officer, Varanasi

Varanasi Road, Parao, Madiya, Uttar Pradesh 232101

Email: dfovns@nic.in / dfoupc@gmail.com (Respondent No.5)
6. Uttar Pradesh Pollution Control Board (UPPCB)

Through Member Secretary,

Building No. TC-12V Vibhuti Khand,

Gomti Nagar, Lucknow -226010

Email: ms@uppchb.in (Respondent No.6)
7. Central Pollution Control Board

Through Member Secretary,

Parivesh Bhawan, East Arjun Nagar, Delhi-110032

Email: mscb.cpcb@nic.in (Respondent No.7)
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